
FORMA
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board 'ofIn . (Insolvency Resolution Process
for Corporate Persons) Regulations, ~/6)

FOR THE ATTENTION OF THE CREDITORS OF MIS ECA ENGINEERING PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor ECA ENGINEERING PRIVATE LIMITED
2. Date of incorporation of corporate debtor 1ih March, 1986
3. Authority under which corporate debtor is Registrar of Companies, Delhi

incorporated / registered
4. Corporate Identity No. / Limited Liability U74899DL1986PTC023619

IdeRtifieatisRNs. of corporate debtor
5. Address of the registered office and principal Registered Office: G-9 Harsh Bhawan, 64-65

office (if any) of corporate debtor Nehru Place, New Delhi, Delhi-l 10019, India
6. Insolvency commencement date in respect of 9th July, 2024

corporate debtor
7. Estimated date of closure of insolvency 5t1f January, 2025

resolution process
8. Name and registration number of the Name: Sudhanshu Gupta

insolvency professional acting as interim Registration Number:
resolution professional IBBI/IPA-002/IP-N002I6/20 17-18/10668

9. Address and e-mail of the interim resolution Address: 311, Agarwal Chamber-2, Plot No. 30,
professional, as registered with the Board 31, Veer Savarkar Block, Opp. Metro Pillar No. 58,

Shakarpur, East Delhi-II 0092
Email Address: sg_1973@rediffmail.com

10. Address and e-mail to be used for Address: 311, Agarwal Chamber-2, Plot No. 30,
correspondence with the interim resolution 31, Veer Savarkar Block, Opp. Metro Pillar No. 58,
professional Shakarpur, East Delhi-l10092

Email Address: cir)2.ecaengg(a)'gmail.com
11. Last date for submission of claims 23ra July, 2024
12. Classes of creditors, if any, under clause (b) of Not Applicable

sub-section (6A) of section 21, ascertained by
the interim resolution professional

l3. Names of Insolvency Professionals identified Not Applicable
to act as Authorised Representative of creditors
in a class (Three names for each class)

14. (a) Relevant Forms and a. Web Iink:htt)2s://ibbi.gov.in/home/downloads
(b) Details of authorized representatives b. Not Applicable

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Mis. ECA ENGINEERING PRIVATE LIMITED on 9th July, 2024.



The creditors of Mis. ECA ENGINEERING PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 23rd July, 2024 to the interim resolution professional at the address mentioned
against entry No.1 o.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act as
authorised representative of the class [specify class] in Form CA. (Not Applicable)

Submission of false or misleading proofs of claim shall attract penalties.

Sudhanshu Gupta
Interim Resolution Professional of ECA ENGINEERING PRIVATE LIMITED
Regn. No. - IBBIIIPA-0021IP-N00216/2017-18/10668
Address: 311, Agarwal Chamber-2, Plot No. 30, 31,
Veer Savarkar Block, Opp, Metro Pillar No. 58,
Shakarpur, East Delhi-110092 '
Email Address:sg1973(ilirediffmail.com
Contact No.: +91-9811547321

Date: 10th July, 2024
Place: Delhi



THURSDAY, JULY 11, 2024 

Ltd. (Through its Smt. Hema(Rupees Three Crorel 
Parashar) Twelv� Lakh Forty-TwIod 3. Sh. Saurabh Parashar (Director,Thousand Six Hundred5, 
Mortgagor & Guarantor) Seventy-Five and 4Smt. Hema Parashar Wio Sh.seventy-One Palsa Dushyant Parashat (Director.Onty +Further Interes Mortgagor & Guarantor) w.e.f 01.06 2024 
5. Smt. Seeta DeviWio Sh. Yash Pal 
Shama (Mortgagor & Guarantor) 
6. Sh. Dushyant Kumar S/o Sh. 
Mathura Prasad Parashar 
|(Mortgagor & Guarantor) 
|7. Smt. Minesh Kumar WBo Sh. 
Manish Kumar (Mortgagor & 
Guaranton) 
8.Sh. Ram veer Singh Slo Har 

Prasad (Guarantor) 
9.Shri Kali Charan Sfo Devaki 
Nandan (Guarantor) 
Branch-Sadabad Gate, Hathras. 
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Place: Agra, Date: 10.07.2024 
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Note:" Please also note that vide this notice, We Hereby td. 
Reconstruction of Finarncial Assets and Entorcement of Scer 
proceedings under the Secuitisation and Reconstrucion ofE 
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|1. Name of corporale deblor 
12. Date of incorporation of 

|corporate deblor 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

|Authority under which. coporate 
deblor is incorporated ? registered 

FOR THE ATTENTION OF THE CREDITORS OF ECA ENGINEERING PRIVATE LIMITED 
tRELEVANT PARTICULARS 

PUBLIC ANNOUNCEMENT 

4. Corporate ldentity No! timited Liebitity 

5.JAddress of the registered ofice and 
pincpal ofica (f any) of oorporale deblor 

6. JInsolvency commencement date ín 
respect of corporate deblor 

FINANCIAL EXPRESS 
wwW.FINANCIALEXPRESS.COM 

dentication Ne- of corporale deblor U74899DL1986PTCO23619 

FORM A 

|10JAddress and e-mam to be Úsed for 
|Correspondence with the interim 
resolution professional 

8. Name and registration number of the 
insolvency professional acting as interim resolution professional 

7. E_timated date of closure of insolvency 05th January, 2025 
resolution process 

11JLast date for submission of claims 
12/Classes of creditors, if any, under clause 

ECA ENGINEERING PRIVATE LIMITED 
17th March, 1986 

37Dáte: 10th July, 2024 
Place: Deihi 

Registrar of Companies, Delhi 

9. Address and e-mail of the interim |Address: 311, Agarwal Chamnber-2, Piot No. 30, 
rasolution professional, as regislered31, Veer Savarkar Block, Opp. Metro Pillar No. 58, 

New Delbi 

Registered Office: G-9 Harsh Bhawan, 64-65 Nehru 
Pace, New Dehi, Deti-110019, Inda 

09th July, 2024 

INSOLVENCY 
ROFESSIONAL 

PNO0216/201 

Name : Sudhanshu Gupta 
Reglstration Number: iBBUIPA-0021P-NO0216/ 
2017-18/10668 

b) of sub-section (6A) of section 21,Not Applicable 
ascertained by tha interim resolution 
professional 

Shakarput, East Delhi-110092 

13JNames of lnsolvency Professionals 
idenüfied to act as Authodsed 
Representative of creditors in a class 

Three names (or each class) 
14J(a) Relevant Forms and 

b) Detaits of authorized 
representatives are available at: 

Noice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution process of the W/s. Eca Engineering Private Limited on 9th July. 
|2024. 

Email Address: sg_1973Qrediffmail.com 
Address: 311, Agarwal Chamber-2, Plot No. 30, 31, Veer Savarkar Block, Opp. Metro Pillar No. 58, 
Shakarpur, East Delhi-110092 
Emall Address : cirp.ecaengg@gmai.com 
123rd July, 2024 

The creditors of M/s. Eca Engineering Private Limited are hareby called upon to submit thelf daims with proofl on or belore 23th July, 2024. to the interim resoluticn professional at the address 
|mentioned against entry No. 10. 
The financial creditors shall submit their claims with proof by electronic means onty. All other creditors 
may submit the claims with proof in person, by post or by electronic means 
A finandal creditor belonging to a dlass, as listed against the entry No. 12, shall indicate its choice 

of authorised representalive from among the three insovency prolessionals listed against entry No.13 to ac as authonised representative of the cass (specity class] in Fom CA. (Not Applcable) 
Submisslon of false or misleading proofs of claim shall attract penalties. 

Not Applicable 

a. Web lInk : htps:dibbigov.intomedownicads 
b. Not Aplicable 

Sd 
Südhanshu Gupta 

Interim Rasolution Professional of M/s Eca Engineering Private Limited 
Regn No.-lBBWIPA-002/1P-NO0216/2017-18/10668 

Address :311 Agarwal Chamber-2, Plot No 30, 31 Veer Savarkar Block. 
Opp. Metro Pilar No. 58, Shakarpur, East Delhi110092 

Email Address . sg_1973@rediffmail. com 
Contact No.. +91-981i547321| 

with the Board 




